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CENTRAL ADMINISTRATIVE TRISBUNAL, PRINCIPAL BENCH ‘\J\

CsPaND, 104/95
in
0.A.ND, 2188/ 89

Hon'ble Shri A.V.Haridasan, Vice-Chairman(3)
. Hon®ble Shri R.K.Ahooja, Member(A)

New Delhi, this 14th day of September, 1995

Shri Naresh Kumar Batra

s/o Late Shri Bodh Raj Batra
r/o 169/1 Railway Colony
Klshanganj

BeS. Mainas
(By shri Bukuhkggarxak, Advocate)

Versus
Union of India, through
The General Manager {Shri V.K.Aggarwal)

Northern Railuway
Baroda House

- New Dslhi, . ese Respondant

(By Shri R.Bansal, Proxy of Shri B.K.Aggarwal, Advocate)

8 R D E R(Oral)

Hon'ble Shri A.V.Haridasan, Vice=Chairman(3J)

Learned counsel for the Petitioner has stated that

the directiens in the Judgment has already comnlied with, Henge

Contempt Petition is dismissed end notice issued to the respondent

is discharged. No Costs,
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{R.K. AHGQ?//////f”””“ \ .v RARIDASAN)
MEPBER(A) VICE-CHAIRMAN(D) .
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